FORM G {Date Extended - 1|
INVITATION FOR EXPRESSION OF INTEREST FOR
INDORE DEWAS TOLLWAYS LIMITED OPERATING
AS TOLL ROAD ON NH-3 FROM KM 577.55 TO KM 610.00 AND
KM 0.000 TO 12,600 {APPROX LENDGTH 45.05KM) IN THE STATE OF MADHYA PRADESH
LT & LD-e (L R T O PO UIATION JoRA OF Tt INSOTVENDCY 3 Bankniplcy Boand o HE
{Inselvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT FAIITIEI.IL.ILH!

.[Name of ihe corporate deblor aiong | ndare Dewas Tolways L
wilh PAN & CIN/LLP Mo, AACCIRS6 1R
U500 TGE2M IPLCOGE2 38

_ | Adidress of the reqistered office 6-31090, B-1, TSE Towers Rabhavan Road,
aomapguda, Hyderabad Tefangana - 300042
{URL of webste M-

| Details of place where majonity of ixed S faning of 1ol mad on sacion NH-3 Fom Km
assels am localed 37725 %0 Km610.00and ¥m 0000 1012 600
{aporax. length 4505 km)in fiesiale of Madhva
Pradesh under concassian agresmeani with
Matonal High Authonity of lhda.

. | Instadhed capacity of mam producisiseracas | -NA-

| Curandty and vakue of main products/ M-

sereces sdd n fast fnancial year
! Mumber of emplovees! wakmen MA-

| Furter dedals including kastavaiiable Diefails can be saught fom

inancal stalements (wilh schedules| ipindomedea silwaysimited @gmal com
of two vears fists of credios are
availaiie at URL:

.| Eligibfity for resdution applicants Defals can be: sought fom
under seciion 25{2){h of e Code b indoredewa s olwaySimited{E gmail com
ks available at URL:
10.| Lastdate for recaipiof expression of imerest | 29th January 2024 {original)
| 22 nd Febauary 2024 (Extended - 1)
11. | D of ssue ofprovisional listof afh February X124 {odginal
prospecive resauion apphicants 3 rd March 2024 (Bxtendad - 1)
09 | Last date for submssion of oljecionsto 13 Fabruary 2024 {ongmnal)
| povisional ist 8 March 2024 [Exiended - 1]
13.| Pmcess emaiid o submit Expressan of | Dundoredewastalwayslimied @gmai com
interest
Diate; 12.02 2024 Sd-
Piace: Hyderabad Madhu Sudhan arao Malipadd
Eesoiufional Professonal for Indore Dewas Tollways Limided
Regn No IBBI /7 IPA <001 [ |P-P-02633 | 2022 = 20073 | 14081
=02, H.No. 8-3-966M16, KOR Resdency Naganuna Magar, Srnagar Coloay,
Behind State Bank of india, Hyderabad ~500073
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RIL 1st Indian co to reach
z20 lakh cr market value

~= Reliance’s MCap Doubled To 20 Lakh Cr In 4 Years While
_~It Took 14 Years To Touch 10 Lakh Cr Mark From <1 Lakh Cr

==

R
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RANKS AMONG WORLD’S TOP 50 COS BY MCAP

o Wyou mnvested 710,000

stock in Aug 2005, it would

in RIL

o

Meap Milestones 35

i beworth 2.2 lakh now (2 lakh o)
(RIL markat capin 2 fakhr) 20Lcr 10
on the back of o n
5 Tise i 115 stock 5
ce i fhiree munths, Hits T1L CF mark 15t tima s} 1
= RIL's journey is closely
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stnall textile manu- 2005 211 nw M23 05 2007 2009 2L 2024
sturer by Dhirahhat Am-
b m.'i'. L mu]lunf:nl dlllr RIL's valuation is nearly 3x of Infosys - but it is just 7% of Microsofi's,
—equily ure inIndia with and 2% of HDFC Bank the werld's most valued co

“itsIP0 in 1577, Thecom pany
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sharehukders

rorcpatis
RIL touched the Rs 1

= ICICI Bank

Clakh-crore  markst  cap —
“mark for the first time on Infesys 0 T
= n the same

Sk, Trdias fur BSE's) mar | Just over half of RIL shares

20-lakh-crore milestons for
hefirst time.

RIL is now worth what
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w0, Iis ability b ) RLOW

Reatall

fchihas been the
valued company in
ndio for over adecodo, is

neworll s tap sl compani-
ol market cap.
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=10-lakh-crors market cap
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but beats Shell (20 hil-
linn and PetrnChina (520
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showed,
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first 40 yoars with ferward
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market cap af ®3 1 lakh
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akh crore journey needed
Sinst over four years,

In India. RIL is ahe;

1ot
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$0 4tn

Rellance
$0.2tn —

are held by the promoter... making Mukesh Ambani
the richest Asian and the world's 11th wealthiest person with a 5109bn net worth
uch.3

oihers 5.6

RIL

AL b i 1 of s sk 14

crorepatls

stareholiig - > RIL has nearly 36 lakh retail isvestors who to-

=] pECher o 8.7% stake wirth over 21.7 kakh crore
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Al it vestrents
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we1ghtage
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In India On Deputatmn Abroad, Says ITAT

~ ‘Non-resident’ gets tax -
relief on overseas income:

Such Individuals Not Taxable
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Kolhapur Municipal Corporation, Kolhapur
F‘UBLIC n\'DRK" DEPARTMENT

D e, Bl E—Tﬂrﬂw\ng Ayetem are fwited fom

mstinery vorks L Shignapr punpng

dander tan be downioas from e &

i, Daloofinmo-’mon

(A1 At 3
Mwl MDole AUOH20E4 ot 1190 am. In Add,

i
Tondor o‘mng Dt 110202024 o 4.00 PAL
Date 1210

Hydraull Ennlnw
Kalhapur Ilumclni!carnorarnn. Holhapur

Gandhinagar Divigion, znsﬁeer. IP WI!.

Lefter o 223 Dete 122
Time Extension Notice and Corrigendum-11
INVITATION OF BIDS FOR THE DEVELOPMENT OF
HYDRD PROJECTS IN UTTARAKHAND
. Due o unavoicabe cremstances vanous dats of Bid No. 011 GM
(COH&NP| UJVNLIZDZ23-24, Bid No. 02! GM{CDHANF) |
UIVNLIZ023.24, Bid Mo. 03] GM [COHANF) UJVNLI2023.24, Bid
Mo, D4GM (COHENPLLIVNLIZNZI-24, Hid No. B5/GM [COHANF)
WIVNLF023-24, Bid Ho. SE/GH | USVNL2023-24, Bid
Mo, O7) G [COHENP) UVNLIZ023.24 Bid No.02) GM {CCHENP)
ILIVNLNZ3-28, Bid No. 081 GM (COHENF) UIVNLIZ023-24, Bt
Mo. 10 G [COHANP) UJVKLIZE23-24, Bid No. 14/ G (COHENP)
U \mmmm. Bid Mo, 12] GM (COHENF) UIVNLIZ023 24, Bid

- No: EE/GNRITENDIE PROCIUBI2023.21 naw 12022024
SHORT TERM TENDER NOTIFICATION

[Throt K Kamata
0 Gover

| The Ei&ucu!l\'e Engineer, Gandhineger Divizien, BEMP,

USVNLIE023-24. Bid No MI'CW{CMN’)
I.I.I\l'NIJm-M Bid !ln 15 GM F) UJVNLZ023-24, Bid
He. 16/ GM [COHANP) UVKLI2023-24, Bid No. 17/ GM |
WIVNLIZOZ3.24 snd Bid No, 181 GM ([COHENF) LAVNLI2023-24
" vl by offce of fe
General Manager (GOHENP), WVHL, Deniadun is henoby eatendad
aafollows:

E Ls Cliy Enalm«
o Medhapus Muricipal
o | Bengaluru invites t=nders on jlsm rals bul: for the works | | 17-02-2024 s pal Corporation .
2| mentioned below from  eligible g of| |1 Eﬂﬂ-m%ﬁﬂﬂim
= DBMF or equivalentregisiation wih CF'WD 'KPWDJ’ Ralways m}fﬂaa L m-ﬂﬂﬂdr‘lu_ul:‘) . UHAT EENGALURU MAHANAGARA PALIKE Websile: www it ‘
| {MESarany of opening cf ieahnical proposal: f th Enginser,
= (Standard Tender Document - KW-2, Kil-3 & KW=d) fﬂ-ﬂ?dﬂﬁl (fram 11:00 Haura onwarda) N3gara Divisien, BEMP Oftice, Near Chow L Cate: 03 Fabraary, 2024
SE] Nameofthe Work . ot i (50 Mo 01 6 B4 N 18 It vy s, o P e o B Holice
g __u General Manager (COHANP), UJVNL, Dehradun nave tean | |MoEE/RRNDITend12/2023-24 Date:12.02.2024| |Bid no. GEM/2024/B/4610957 for supply of Human
[ mmﬁz::v;kwnma (OTHERS) w “smenuae Foe il ol armandmants kindly vialt LWVhIL wak oo, SHORT TERM TENDER NOTIFICATION Skelston Articulaied (Real bones) for Autonomous Siate | -
Drains and Other Allied Works for 81.No, 1 to 4 syl walt it [Theough GOK KPP Poral anly) Wedical Collega, Laitour, U P. Fas been published on GeM
Wivekannanda Block, M.D. Block, The Executive Engineer, RR Nagar Division inviles tencers| | WEDSIe 0N 09.02.2024_ inerasted fims are inuiied t par-
Anjancya Block of Block Mo, 55 from eligible tanderers for the work detailed in the tablo| |ficipate in this bid.
1|86, 5. 17, 16 in want Ne, 122.| 000 L  below: Principal
Tempie. s1. ik Autoniomous State Medical College
i i i B ol Lalitpur,
Arundathi Magar, Chalipuram of Cl
2| Block No. &, 60, 571, 52, €3 in Ward|  £0.00 | 1,20,0000- @ KARNATAKA POWER TRANSWISSION CCRPORATION LMITED Singhs Gaver Syetam
o |Mo. 125 Okalpuram Tine o CC road from 5L Artromy
= Binnypele of Block Nu, 5.2, 58 0 s 50000 PCIN:U4D109KA1 9995 GCO2E521 ) 1. sﬂjm"‘;‘::: KR; ﬁxﬂnﬂ;ﬂrﬂh:ﬁ_ 2543 |51,000-
— 7 | Ward No, 123, Binnyped, = Mo. CEE/TAPISEE-1/EE-TZIAEE-TH2023-24/12663-78 Daie- 13022004 m:ﬁ il .
& [Koshavanagar Nalabhandavad, SHORT TERM TENDER NOTIFICATION nprovements 12 CC road bende SHoree L UL i LS e e ey srnce
| e e i 1 | T8:00 | 140,000 | [Through Kamataks Public Procurement Portal only) 2. ﬂﬁfmﬁsm"m;cm“‘“ 4238 | 42,5001 et ) otie o s *‘“’““m.
a3 |127 Comonpet. Kamataka Fower Transmission Comporation Limiied invitas. TR :
o s — = Bids on electronic mode for the folowing Work against
= Corstruction of Mutiourpose Buldings = . |bhavana badk de o Shrne enpinesring
=15 | e N 122, Doteriara Tample | 10000 | 200091 | following EnguiryNumbar. 3. |watding shonn Shitha Hagar ln Wardbo | 2542 (61,000 wmmm‘ummwmm
3 35, (Ofhers).
= [itmprovements to R. Gundurac Enquiry No. f Namo of the Werk R SR o B
Indoor Swdum ard Peygrourd n| 100.00 | 2000000 | Enguairy No: KPTCLI2023-24/SS/WORK_INDENT663 +: [Noaera endl Khoton Hagars T Moo 6] 4272 | 10000r: = --_ e Ton g X
o || WarcNo, 123, Gandhinagar | Etablisning 2x150MvA, 22066RV & 2x371.5MVA, GRITTRY e e
w3 TWO COVER WORKS RESERVED FOR SC Substatien at Banashankari 6th Stage in Bamgalorngauth r CCmacim dwarals [ aghd 15 i e e f b
1 [Construction of Retainng Wal, Jalks Bmngalins rhan Dickeict ! | & Temgla, Khatha Megar in  paer | mooons| | Nl i o
2| 8 66kV UG cables MGEIN Wiarchio 36 Jalahsi (Cihers). 3
@] 7 | Publiz Tolels and Improvements to| 100,00 | 1,080,000/ al Tu K T [ Surrsity ned vl of i prodich A.i.
| |oraininWard, 124, Sushashnagar. Partial Tumkey Key Basls. 5, [Condrucon of doin n Kafe Nogara in| g5 o [ qqpppy. | |5 [ e e
[ [ Gorsiructon of Samudicya Bhavan The bids will be recelved through elecimnic tender {iard o, 38, Jatchali|ST). | 7 [ Forelns T
s &YW Bulldingand GYM Equlpmenis| 100,00 | 1,09,000-| [MO08 Only. The details regarding participation in the| | Fora Caver yatam 0 [Farmer g
™ | in Ward No.126, Binmypeie " . e-landering procass can be obtained by bgging on 1o Cossracion of RCL Pracasi Oran and el o i gy
- . 2 KPTCL websie 4 with Paver Biocts i ! Btvanesswsn nagan vl o UFL
TWO COVER WORKS REEERVED FOR 5T P “E Procurement KPTCL" or hitps:/kpop. 7. {Havidigara colay, sm Bagar In Wad| 403 20 | 450000/ s
Improvemants fo Lokamanys karnataka.gov,in on or after 14.02.2024 @ 15:00 hrs, Mo, 4z, Laksamideviregara (New Ward No- cion
9| Thak Park in Ware No. 123.| 106000 | 1.00,000-| |Lastdate & time for receipt of Bids 15 05.03.2024 @ 15:00 v g
Gandhinager Ward. hrs. Any axtensicn of Dua date for Bid submission will Constricton of RCG Frecast Cran and £ npenoy 28} et -
| Calendsrof Evants: 1) Tender be downloaded | | D@ in the Pubilc F 8. [Paver Bioks i Tyl Nagar Quaters inf 15123 | 170000 |™ Sl Eod |
-| frem tha GOK Kamatcka Public Procurement Portel Webeitn: | | Portal. Sny dalails required in this regard can also be Viard €8, Laggers fNu Wand ho-33| 0 ol
&= hitps:/lippp. kamataks.gov.in from 15-02-2024, 2) Pro id | |obtained from the Office of the undersignad durng Office | | 1) Tender d na from Gk | | e
= Meeting will ba held er 27-02-2024 at 16.00 Howre, 3) Last | | hours, mum‘;mzn;rz‘ul ‘h._::‘tann'muzsf:i‘;dorﬂitmuhn Pfg-uodr 15 e Gonaime
i : Al CorrigendumfAddendums shall be naticed by the g #1330 p.m. 3) Lasl date for submission Dale: 202 2024
| Date for Receipt of Tendars: 04-03-2024 upts 16.00 Houre. P g Ly hgldl‘:m i =11 {endors. 22.02.2024 upta 400 pm. 4} Opening of Tandors: s l:.w“m

NATIONAL FERTILIZERS LIMITED
{A Govt of India Undertaking)

Zonal Office: -2, Office Complex, Gouom Nogar, looak23
NF Phans | (7352593361, Websia: wwwrationafectloers.con

ACTICE INVTHS SN E-TERDERFOR APPCINTENT (F A TRAR3RORT CONTRICTEN
Gt bies ar imitec thicugh ktipe) fpan. govin.f under cetegnry “Handling srd)
Trasspariatien an Lunpsin Beds o Rake Folsi CAMINDWARS
B SALAGHAT
eI IST2012], List date for sabmbsscn of tence by £5.00.0624 Tender,
s il e chawnlneded fromn WL ebate Commigendunll sy wil s lasaed on)
s mbtita arky ZoMAL MANADER]

a’;

Kolhapur Municipal Corporation, Kolhap
PUBLIC WORK: DEF“-\RT EH'

Orline fandies ihrugh E-Terdarng symom ire n--u Tram sarnssbae
for Suppry. Ins@kation, Erecion rssmn ano Commissioning of total four
tryo ch macharical
BREGENG WUtk I Komaput MGl Gotseralon fesr Gowd How,
Kolhapur Tho terder c.aﬂ bu Wrieﬂdod o li!u uwndnmg me
wwe TR R TS Guvan. AR 08
AM to 280203024 !3 n Pu ﬂmnldwnng Dnmﬂl '02:20&1 a1 'NAM
800 COMMESIONER OFFICE KIMC) Tonder Qpening DHOG‘W}JH al
4.0 PW, Dils 12032024

Lonal Difce ; Bhapal
Aenra Kills, Ih'pll-l.ﬂ ‘i

ﬁzﬁ:j’z () union Bank

| REQUEST FOR PROPOSAL (RFP) FOR RATE CONTRACT OF
BATTERIES FOR BRANCHES UNDER BHOFAL IONE

|RFP R - L1057 42872 024-25 D =17 07 2024
Urien Bank of kdlz, Zongl effce Sepd nviizs applicztions far snds for
Fae coniract ol batleries Bar UPS from OEM vendors Pavieg & misimum
(turmover of A5, 100 amre Par anrum with charral parnerdacler and sanica
|eantre In Madhya Pradesn & Chhatisgar
Fo mane iformatlon  Pdnding  Vendors may  wsi e welsiE
W, i Ja.im o hlp:feprecure. gov.In end sheuld submit
thesr fachnical bie along with Tonder See of Re1000/- [DOMFC Fug. UNIDN
| BRI CF INDOA payable at Bhogsl") for aach bid in 3 sesed cover, on or
Relore 13.03.2024 up lo 12:007M & above sddress, Bank reserves ils right
o accepd or miwet any o 3l agplicetions wedived without pssigring any
raznns whatsnevar

By Zos1 Head 8

Oftice of The Principal, Autonomous Stats Medical Coliega,

livr Moving Prytm Paymerts Bank (PPBL) c\s 2

wever, he Indian com -

his enah -

-8

&

4} Date of Opaning of Technical Bid 504-03-2024 at12.30 Hours.

23.02.2024 31 4.30 p.m. Further defalls can be accessad from
Gor

5] Date of Opening of Finsncial Bid: Will be intimated through Sd/- Chilaf Englnesar, Electy, g &P websia; gov.in
KPPP. i KPTCL, Kaveri Bhavan, Il Fleer, 5 — 560000, |or i
Sd- Executive Engincer, Gandhinagar Divh:on B!MP Tal.: 08022274744, Sdi- Excoutive Enginzer, RR Nagar Divisicn.
) i T A i ) S i e gt s e i) il et b AR AL ikt i T T
em 1 5 !! 4 5 & J7 3 9 1w 11 12 13 14 'I:L: % 17 18 19 20 21 22 23 24

ResLtiors Prabssenal i fooe e
Fgriho. B! PA w--lnpezswm 2001 L0
lko-:—emmm:

]
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I ST S G e | SR i R S @ R A ot e srf § s e
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OFFICE OF UJJAIN DEVELOPMENT AUTHORITY

Pradhikaran Bhawan, Bharatpuri Administrative Zone,
Dewas Road, Ujjain-456010
email-udaujjain@gmail.com, website.www.udaujjain.org
NIT No.:UDA/ET/24/25 Date: 09/02/2024

:: Notice Inviting Tender ::

Online tenders are invited on Percentage rate tender on
key dates from the Contractor registered under centralized e-
registration system in MP PWD. Tender documents can be
purchased and details can be seen on website
https://www.mptenders.gov.in. The last date of Tender
Purchase and submit Bid Online is 01/03/2024 17:30.
Amendments to NIT, if any, would be published on website
only, and not in newspaper

EXTERNAL ELECTRIFICATION
WORK & AT TRIVENI VIHAR
SECTOR-C, NEAR RE-1 ROAD,
UJJAIN

Probable amount of contract (Rs.)| 11287141/-

Earnest Money (Rs.) 112871/-

Cost of tender form+ GST (Rs.) |14750/-

Time for completion 03 Months including rainy season

Executive Engineer,
UDA, Ujjain

Name of work

3028 S el 3400 § 4700,
S HeL 282 S el 2525 9
7000, T THHTH-32(42)
31k 104 A 5000 ¥ 7125,
HUY ST TEh 70 99
5000 ¥ 9875| WeHA S
4354 919 3000 ¥ 25000,
oS S 1361 96 380
14611
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0.38, I T 19 0.26, TR
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FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

INDORE DEWAS TOLLWAYS LIMITED OPERATING AS TOLL ROAD ON NH-3 FROM
KM 577.55 TO KM 610.00 AND KM 0.000 TO 12.600 (APPROX. LENGTH 45.05 KM)IN THE
STATE OF MADHYA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along Indore Dewas Tollways Limited
with PAN & CIN/ LLP No. U45200TG2010PLC068238
2. | Address of the registered office 6-3-1090, B-1, TSR Towers, Rajbhavan
Road, Somajiguda, Hyderabad, Telangana
- 500082

3. | URL of website NA

4. | Details of place where majority of fixed assets | Six laning of toll road on section NH-3
are located from Km 577.55 to Km 610.00 and Km

0.000 to 12.600 (approx. length 45.05
km)in the state of Madhya Pradesh under
concession agreement with  National
Highway Authority of India.

5. | Installed capacity of main products/ services -NA-

6. | Quantity and value of main products/ services -NA-
sold in last financial year

7. | Number of employees/ workmen -NA-

8. | Further details including last available Details can be sought by emailing to
financial statements (with schedules) of two ip.indoredewastollwayslimited@gmail.com
years, lists of creditors are available at URL.:

9. | Eligibility for resolution applicants under Details can be sought by emailing to
section 25(2)(h) of the Code is available at ip.indoredewastollwayslimited@gmail.com
URL:

10. | Last date for receipt of expression of interest | 29" January 2024

11. | Date of issue of provisional list of prospective | 08" February 2024
resolution applicants

12. | Last date for submission of objections to 13" February 2024
provisional list

13. | Date of issue of final list of prospective 23" February 2024
resolution applicants

14. | Date of issue of information memorandum, 28™ February 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans 29" March 2024

16. | Process email id to submit Expression of ip.indoredewastollwayslimited@gmail.com

Interest

Date: 14.01.2024
Place: Hyderabad

Sd/-
Madhu Sudhanarao Mallipaddi

Resolution Professional for Indore Dewas Tollways Limited
Regn No. IBBI/ IPA — 001 / IP-P-02633 / 2022 — 2023 / 14081
Address: 502, H.No. 8-3-966/16, KOR Residency, Nagarjuna
Nagar, Srinagar Colony, Behind SBI Hyderabad — 500073
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